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SUMER AFFAIRS AND PUBLIC DISTRI-
BUTION (SHRI KAMALUDDIN AHMED):
(a). Yes, Sir.

(b) Delhi Administration has reported 
that as on 20.4.1992, a total of 1114 whole-
sale licences issued under the Delhi Food- 
Grains and Oilseeds Dealers Licensing 
Order 1988 were operative; and 187 appli-
cations were under process.

(c) Delhi Administration has indicated 
that issue licences is a continuing process, 
and that applications are disposed of expe-
ditiously.

[Translation]

Licence Fee Against Political 
Parties 

-------------- /
8367 £HFJL SANTOSH KUMAR 

G&MGWAR: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) the amount of rent or licence fee 
outstanding against various political parties 
till 1991 for the government buildings allot-
ted to them;

(b) the details of the amount of rent and 
the repair and other alteration dose out-
standing against them;

(c) whetherthe Government propose to 
write off these dose;and

(d) if not, the action being taken to 
recover this a mount?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) Asperthe 
statement enclosed.

(b) No amount is outstanding asdues 
relating to repairs and alterations.

(c) and (d) In all these cases the parties 
have been asked to pay the dues. In some 
oases legal action under the provision of PP 
(E)Act, 1971 has also been initiated. The 
question of writing off” of any dose would 
arise and may be considered after all other 
efforts, including legal action, to realised 
after all other efforts, including legal action, 
to realise the dues fail.
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